
DAILY REPORT OF PREVENTIVE MEASURES FOR COMBATING THE
IMPENDINGTHREATOFNOVELCORONAVIRUS.

DATE:07/07/2020

1) RegistrarGeneralalongwithotherOfficersoftheRegistrytalked

totheDistrict&SessionsJudgesofthe JudgeshipsoftheStateofBihar

on telephone andenquiredabouttheprevailingsituationintheDistrict

Courts.Thedetailsofthetelephonicinteractionmade withtheDistrict&

SessionsJudges arementioned here-in-below:

i)Araria:System isreportedtoberunningsmoothly.

ii)Aurangabad:System isreportedtoberunningsmoothly.

iii)Ara:System isreportedtoberunningsmoothly.

iv)Banka:System isreportedtoberunningsmoothly.

v)Bhagalpur:ItisreportedbytheDistrict&SessionsJudgethroughe-mail
dated 6.7.2020 thattwo Class IIIstaff ofCivilCourt,
Kahalgaon,oneClassIIIstaffofCivilCourt,Naugachiaandone
Advocate'sClerkatCivilCourt,Naugachiahavebeenfound
Coronalpositive.Allprecautionarymeasuresarereportedto
havebeentakenbyhim tocombatthe threatofpandemic.In
thisConnection,Hon'bleInspectingJudgehasbeenapprised.

vi)Buxar:System isreportedtoberunningsmoothly.

vii)Begusarai:System isreportedtoberunningsmoothly.

viii)Darbhanga:System isreportedtoberunningsmoothly.

ix)EastChamparan(Motihari):System isreportedtoberunningsmoothly.

x)Gopalganj:System isreportedtoberunningsmoothly.



xi)Gaya:ItisreportedbytheDistrict&SessionsJudge throughe-mail
dated7.7.2020thatMembersoftheBarAssociationhavesenta
petitionstatingthereinthatsincetwolearnedLawyershavebeen
foundCoronapositive,they havedecidedtoclosetheiroffices
and willnot workin Physicalaswellas VirtualCourtfrom
8.7.2020to11.7.2020.Hence,bothPhysicalandVirtualCourtare
reportedtohavebeensuspended from 8.7.2020to11.7.2020and
preventivemeasureshavealsobeentakentocombatthethreatof
pandemic.Inthisconnection,Hon'bleInspectingJudgehasbeen
apprised.

xii)Hajipur:System isreportedtoberunningsmoothly.

xiii)Jamui:System isreportedtoberunningsmoothly.

xiv)Jehanabad:System isreportedtoberunningsmoothly.

xv)Kaimur(Bhabhua):System isreportedtoberunningsmoothly.

xvi)Katihar:ItisreportedbytheDistrict&SessionsJudgethroughe-mail
dated7.7.2020thatDataEntryOperatordeputedintheCourt
ofADJ-I,ADJ-VIandSDJM,Katiharhasbeenfound Corona
positiveandsonofanOrderlyPeon postedintheCourtof
SDJM hasalsobeenfoundCoronapositive.ThePeonhasalso
beendirectedtoundergotesttodayitself.Alltheofficersand
staffarereportedto havebeendirectedtomaintainsocial
distancing. Furtherallpreventivemeasuresarereportedto
have beentakentocombatthe threatofpandemic.Inthis
connection,Hon'bleInspectingJudgehasbeenapprised.

xvii)Khagaria:System isreportedtoberunningsmoothly.

xviii)Kishanganj:System isreportedtoberunningsmoothly.

xix)Lakhisaria:System isreportedtoberunningsmoothly.

xx) Madhepura:System isreportedtoberunningsmoothly.

xxi)Munger:ItisreportedbytheDistrict&SessionsJudge(I/c)throughe



-maildated6.7.2020thatoneofficeattendantofthePrincipal
Judge,FamilyCourt,hasbeenfound Coronapositive.The
Family Court running through physicalmode has been
reported to be suspended from 7.7.2020 to 9.7.2020.All
precautionarymeasuresarereportedtohavebeentakenat
hisendtocombatthethreatofpandemic.InthisConnection,
Hon'bleInspectingJudgehasbeenapprised.

xxii)Muzaffarpur:System isreportedtoberunningsmoothly.

xxiii)Madhubani:System isreportedtoberunningsmoothly.

xxiv)Nalanda:System isreportedtoberunningsmoothly.

xxv)Nawada:System isreportedtoberunningsmoothly.

xxvi)Patna:System isreportedtoberunningsmoothly.

xxvii)Purnia:System isreportedtoberunningsmoothly.

xxviii)Saharsa:System isreportedtoberunningsmoothly.

xxix)Samastipur:ItisreportedbytheDistrict&SessionsJudgethroughe-
maildated7.7.2020thatAdditionalDistrictJudge-cum-
NodalOfficer,Dalsinghsarai, has senta reportthat
ACJM -1cum SubJudge-1,sevenClassIIIstaffand
threeClassIVstaffof theSub-divisionalCourt have
been foundCoronapositive.Thematterwasapprisedto
Hon'ble Inspecting Judge.On the endorsement of
Hon'bleInspectingJudge,theCourts runningthrough
physicalmodeatDalsinghsarai havebeensuspended
from 8.7.2020to10.7.2020for sanitizingthe Courts'
premises.The CivilSurgeon isreportedtohavebeen
directed tosubmitthe Testreportof theremaining
officers and staff of the Sub-divisional Court,
Dalsinghsaraiimmediately.Allprecautionarymeasures
arereportedtohavebeentakenathisendtocombatthe
threat of pandemic. In this Connection, Hon'ble
InspectingJudgehasbeenapprised.



xxx)Sasaram:System isreportedtoberunningsmoothly.

xxxi)Sheikhpura:System isreportedtoberunningsmoothly.

xxxii)Sheohar:System isreportedtoberunningsmoothly.

xxxiii)Sitamarhi:System isreportedtoberunningsmoothly.

xxxiv)Siwan:System isreportedtoberunningsmoothly.

xxxv)Supaul:System isreportedtoberunningsmoothly.

xxxvi)Saran:System isreportedtoberunningsmoothly.

xxxvii)WestChamparan:System isreportedtoberunningsmoothly.

2) ThenumberofcasesmentionedinwritingonE-mailIDprovided

forurgent hearingandthenumberofprayersallowedbyHon'bleMr.

Justice Dinesh KumarSingh and Hon'ble Mr.Justice HemantKumar

Srivastavaalongwiththetotalcaseslistedtodayaswellasfiledthroughe

-filingtodayarehereunderinthetablebelow:
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657 553 3396 315 195

3) RegistrarGeneralandotherofficersoftheRegistrymadeinspection



ofthecampusofthePatnaHighCourt. AsreportedbytheCourtOfficer,

nodeadcrow/birdhasbeenfoundinandaroundthecampus.

4) RegistrarGeneralenquiredfrom the Doctors ofthePrimaryHealth

Centre,PatnaHighCourt,aboutthenumberofpatientswho came tothe

Hospital.Itwasreportedthatthirteen patientscametotheHospital,who

weredulyattendedbutnonewashavinganysymptom ofCOVID-19.




